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IN THE HIGH COURT FOR THE STATE OF TELANGANA
AT HYDERABAD

TUESDAY ,THE TWENTY SEVENTH DAY OF AUGUST
TWO THOUSAND AND TWENTY FOUR

PRESENT

THE HONOURABLE THE CHIEF JUSTICE ALOK ARADHE
AND

THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

CONTEMPT CASE NO: 1073 OF 2021

Petition under Sections 10 to 12 of Contempt of Courts Aci 1971 to summon

the respondents herein before this Honble Court and to punish them for wilfully

and deliberately flouting the orders passed in W.A.No. 938 of 2019 and batch dt.

81312021.

Between:

Smt. Ir/angilipalli Bhargavi, D/o Ramulu, aged about 35 years, Rl/o H.No. 9105/15,
Sai lt/laruthi Nagar Colony, Boduppal village, Ghatkesar Mandal, R.R.District.

...Petitioner/Appellant No.23.

AND

1. Sri Rahul Bojja, l.A.S., Principal Secretary Social Welfare Department, State
of Telangana Secretariat, Hyderabad.

2. Dr.R.S. Praveen Kumar, lPS, O/o the Secretary Telangana Social Welfare
Residential Education lnstitutions society,D.S.S.Bhavan, Masab Tank,
Hyderabad.

3. Dr. B.Janardhan Reddy, lAS, Chairman, Telangana State Public Service
Commission, Prathibha Bhavan, Ivl.J.Road Nampally, Hyderabad-500 001.

...Respondents/Respondents Nos. 6,7 and 8

Counsel for the Petitioner SRI B NACHIKETH

Counsel for the Respondents: 1 & 2: GP for Servicesll

Counsel forthe Respondent No.3: Sri Bala Kishan Rao,

The Court made the following Order:



]-HE, HONOI]RABLE THE CHIEF JUSITCE ALOK ARATITIE

AND
THE HONOURABLE SRI JUSTICE B. VI.IAYSEN REDDY

CONTEMPT CASE No. 1073 0F 2021

ORDER: (Pt:r tht lton ble the Chief Justice Alok Araclhcl

Mr. B. Nachiketh, learned counsel for the petitioner' seeks to

withdra\\thecortemptcaseonthegroundthatthedirectioncc'ntained

in orclcr dateC 08.03.2021 passed in W'A'No'938 of 2019 has been

comp lied with

Inviewoftheafbresaidsubmission,thepetitionerispr:rmitted

to q'ithdraw the contemPt case.

Accordingty, the contempt case is dismissed as withdrarvn'

Miscell:ineous petitions, pendir'.g if any, stand closed 'I'hele

shall be tro ortler as to costs'
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To,

SECTION OFFICER

1. Two CCs to the G.P. for services-ll, High court for the state of Telangana at

Hyderabad[OUT]
2. One CC to Sri B. Nachiketh, Advocate IOPUCI
3. One CC to Sri Bala Kishan Rao, Advocate [OPUC]
4. Two CD Copies
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HIGH COURT

DATED:2710812024
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CONTEMPT CASE DISMISSED AS WITHDRAWN
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